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CENTRAL ADMINISTRATIYVE TRIBUNAL \

PRINCIPAL BENCH
NEW DELHI,

0, A, No, 2568 of 1991,

Neu Delhi, this the ?2nd day of Sent,, 1994

Hon'ble Mt Justice S.K,Dhaon, Acting Chairman
Hon'ble Mr B, N, Dhoundiyal, Member (A)

Javed,
Vipén Kumar Pal
Satya Narain
All Cleaners under
loco-for eman
Nor thern Railway, Laksar, e+ Applicants,

through Mr B, S,Mai nee, Advocate)
ver sus

e
Union of India: Through P

1 The General Mznager,
Northern Railuay,
Baroda House,

Neuw Delhi,

2, The Divisional Railway Manager,
Northern Railuway,
Mor adabad,

3. The Assistant Mechanical Engineer,
Northern Railuay,
Mor adabad, es oo ess REspondents,

( through Mr K,K,Fatel, Rdvocate),

OR DER(OF AL )

JUSTICE S, K, DHAON, ACTING CHAIRMAN

For orders, see order of date passed
in 0, A. No, 2678 of 1951(Munish Kumar Sharma and

others vs, Union of India and others),

( B.M,Dhoundiyal ) ( S.K,DWaon )
Member (A) Actiry Chairman,

22nd Sept, ,1994

(sps)



